(d) ifso, the details thereof ?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNAY: (&) to (d) President
Mahinda Rajapaksa of Sri Lanka visited India from June 8-11, 2010, A Joint Declaration was issued by
bath the sides caovering a range of issues. The President of Sri Lanka expressed appreciation for
India's substantial assistance to Sri Lanka for the humanitarian relief, rehabilitation and resettlement
of IDPs. In addition to the generoug Lines of Credit extended to Srf Lanka, India also announced a
major initiative to undertake a programme to construct 50,000 houses for the IDPs in Northern and
Eastern Provinces of Sii Lanka. India emphasised the importance of a meaningful devolution package
building upon the 13th Amendment, for & lasting political getflement. The President of Sri Lanka

reiterated his determination ta evolve a political settlement acceptable to all communities.

Several bilateral initiatives were taken, including reiteration of India's support for various
projects in Northern & Eastern Sri Lanka including railway line, harbour rehabilitation, jcint venture
thermal power plant at Trincomalee, Jafina cultural centre, stadium, vocational training centres, etc.
Both India and Sri Lanka agreed to resume the ferry services between Cdombo and Tuticorin and
Talaimannar and Rameshwaram and alzo agreed for the establishment of Consulates General of India
in Jaffna and Hambantota. There was a mutual commitment to enhancing connectivity, pramote
greater economic engagement, agricultural cooperation and closer developmental cooperation and

launch an India-Sri Lanka Knowledge Initiative.
The following MolJs/ Agreement/ Treaty were signed during the visit:

B] Renewal of Mol on Indian Grant Assistance for Implementation of Small Development

Schemes between India and Sri Lanka;
iy Mol on Transfer of Sentenced Prisoners;
ity Treaty on Mutual Legal Assistance in Criminal Matters;

vy Mol on Setting up of a YWomen's Trade Facilitation Centre & Community Learning Centre at

Batticaloa;
v)  Renewal of Cultural Exchange Programme (CEP);
v} Mol on Interconnection of Electricity Grids; and
vy Mol on Talaimannar-Madhu Railway Line.
Railway line in POK by China

1448, SHRI RAVI SHANKAR PRASAD:
SHRI SHIVANAND TIWARI:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

F#Onginal notice of the guestion was received in Hindi.
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(a) whether it is fact that China is planning to lay railway line in Pakistan cccupied Kashmir;
(b) ifso, the comprehensive details thereof;

(c) whether Government of India has registered its cbjection with Gavernment of China

against the implementation of this scheme; and
(d) ifsa, the reaction of Chinese Gavernment thereto?

THE MINISTER OF EXTERNAL AFFARS (SHRI S.M. KRISHNAY: (&) to (<) Government has
seen reports with regard to China constructing a railway line in Pakistan Occupled Kashmir (POK).
Government's consistent position is that Pakistan has been inillegal occupation of parts of the Indian
State of Jammu & Kashmir since 1947, Gavernment has canveyed to the Chinese side its concerns
ahbout their activities in POK, and asked them to cease such activities. China regards Kashmir as a

bilateral matter 1o be settled between India and Pakistan.
Pakistan-China nuclear agreement

449, SHRI SHIVANAND TIWARI:
SHRI RAVI SHANKAR PRASAD:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether it is fact that Pakistan and China have signed an agreemernit for nuclear reactor;
(b) ifso, when was the agresment signed;

(c) whether this agreement is against the interests of India; and

{d) theaction taken by Government in this regard so far?

THE MINISTER COF EXTERNAL AFFAIRS (SHRI S.M. KRISHNAY: (&) and (b)) It has been
reported that during Pakistan President Zardari's visit to China in October 2008, China and Pakistan

had concluded an agreement for construction of two additional nuclear power plants.

(c) and (d) Government has raised this matter at the official level with Chira which has
responded that ite nuclear cooperation with Pakistan is for peaceful purposes, cansistent with
China's international obligations and subject to IAEA safeguards and supervision. Government
continuously monitors developments having & bearing on rnational gecurity and is committed to taking

all necessary steps to safeguard it.

FOriginal notice of the guestion was received in Hindi.
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